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(d) and (e). Export quota for HPS
Groundnuts has to be determined
keeping in view factors like domestic
production, availability, internal and
international prices, the likely effect
of exports on the domestic market etc.
For 1980-81, a quota of 50,000 tonnes
was released for export. The question
of release of an addilional quota was
considered and the decision was not to
allow any additional quota.

The quota for 1981-82 has yet to be
determined.
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Accident in Bokaro Steel Plant

*1122. SHRI A. K. ROY: Will the
Minister of STEEL. AND MINES be
pleased to state:

(a) whether it is a fact that no
trade union or people’s representa-
tive has been kept in the Committee
appointed to probe into the accident
in the Bokaro Steel Plant in March,
1981 killing nine people;

(b) whether it is a fact that no time
limit has been fixed for completing
the enquiry and no action has been
taken against any officer;

(c) whether it is a fact that most
of the Trade Unions have questioned
the credibility and effectiveness of
such Departmental probe considering
the seriousness of the incident; and

(d) if so, steps taken thereon?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) Yes,
Sir.

(b) No, Sir. The committee was
required to eubmit its report as early
as possible but not later than the 30th
April, 1981, However, in a request
received from the committee, they
have been permitted to submif the
report by the 11th May, 1981. The
question of taking action against any
officer will arise only after Govern-
ment has considered the report.

(c) Bokaro Steel Plant has not re-
ceived any representation from Trade
Unions questioning the credibility and
effectiveness of the committee cons-
tituted.

{(d) Does not arise. l





